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Remova)] of Families from Motia Khan
Area, Delhl

79. SHRI CHATURBHUJ: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether it is a fact that refugee
families covered under Gadgil Assu-
rance were removed from Mptia Khan
Area, Delhi during Emergency;

(b) if so, whether they were pro-
vided suitable alternative accommoda-
accommodation with facilities envi-
saged in the Gadgil Assurance; and

(c) if not, reasons therefor and the
number of persons who were not pro-
vided suitable alternative accommoda-
tion as contemplated in the Gadgil
Assurance? -

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) All the bonafide evictee families
were offered “alternative accommoda-
tion in the colonies developed by the
Delhi Development Authority.

(c) Quesiion does not arise.

New Policy for Expansion of Irrigation
Facllities

80. SHRI F. P. GAEKWAD: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government have for-
mulated any new policy for the ex-
pansion of irrigation facilities in the
country; and

(b) if so, what are the new projects
to be undertaken during the coming
two years?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Irfigation is a
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State subject and jrrigation schemes
are planned and implemented by thé
State Governments. The Government
of India, however, has given high
priority to development of irrigation in
the country’s developmental pro-
grammes, Emphasis has been laid on
expeditious completion of on-going
schemes, taking" up of néw schemes,
particularly in fhe tribal and drought
prone areas, modernisation of existing
irrigation systems to improve their
efficiency and for conjunclive use of
surface and ground wdter in thé
medium term plan starting from April,
1978.

The strategy for next five year plan
was discussed at the Third Conference
of State Trrigation Ministers held at
New Delhi on 8th and 9th November,
1977. The State Ministers heartily
welcomed the high priority being
given to irrigation and agreed fo take
necessary measures.

During the current year, the Central
Government have agreed to provide an
advance plan assistance of Rs. 100
crores for The major and medium
irrigation programmes,

(b) The State Governments have
not so far finalised their programme
with regard to inclusion of new pro-
jects to be under-taken during the
next two years.

Allotment of plots in Chittaranjan
Park, New Delhi to refugeeg of
Bangladesh

8l. SHRI D. AMAT: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether applications were in-
vited from East Pakistan (now
Bangladesh) refugees in March, 1877
for allotment of plots in Chittaranjan
Park, New Delhi;

(b) if so, whether even though more
than seven months have passed no
progress has been made in the matter
nor the Applicants have been inform-
ed about it;
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() if 30, the reasons for the inor-
dinate delay; and

(d) the number of plots that wiil
be allotted and by what time this will
be done?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION (SHRI RAM KINKAR):
(a) Yes, Sir. Applications were invit-
&d vide Press Note dated 14th January,
1977 from displaced persons from for-
mer East Pakistan (now Bangladegh)
who are gainfully employed in Delhi
and had lived jn Delhi for not less
than 4 years after partition and upto
81st March. 1966. The last date of
receipt of applications was 81st March,
1977,

(b) Out of about 1600 applications
received, more than 800 have already
been scriffinised by the Allotment
Committee. Applicants would be in-
formed atter all the applications have
been scrutinised. -

(¢) Scrutiny of such a large number
of applications takes time.

(d) 82 plots (including 8 plots
which are involved in a court case
and have pot yet been developed) are
available for allotment. After com-
pletion of the scrutiny which is ex-
pected to be Tompleted by December,
1977, draw of lots will be held there-
after as soon aY Pussible.
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Land Distribition ¢o Ilarijans and
Adivasis

83. SHRI SANTOSHRAO GODE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state: ) ’

(a) whether the Harijans and Adi-
vasis who had been sllotted land under
the various Land Ceiling Acts in difter-
ent States recently have been ejected
from their lands; and

(b) if so, the action taken by Gov-
ernment to restore those lands to the
ejected Harijans and Adivasis?





